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Following orders are to be pronounced in the Open

Reddy, Vice-President (KZ):-

Sl Bench Appeal No. Name of Name of Author of | Date of
g assessee the order hearing
N
o.
1 “PATNA’ ITA No.46/PAT/2025 Krishna Hon’ble Shri Duvvuru 23.04.2025
Bench Kumar RL Reddy, Vice-
Kejriwal President (KZ)
2 “PATNA’ ITA No.27/PAT/2025 Santosh Hon’ble Shri Duvvuru 23.04.2025
Bench Prasad RL Reddy, Vice-
President (KZ)
3 “PATNA’ ITA Nagendra Hon’ble Shri Duvvuru 30.04.2025
Bench No0.499/PAT/2024 Kumar Singh RL Reddy, Vice-
President (KZ)
4 “PATNA’ ITA Akanksha Hon’ble Shri Duvvuru 08.05.2025
Bench No.360/PAT/ 2023 Enterprises RL Reddy, Vice-
Pvt. Limited President (KZ)
26/05/2025
(SATYAJIT LAHA)

Senior P.S. ITAT, Kolkata

Court on 26/05/2025 passed by Hon’ble Shri Duvvuru RL

sl Bench Appeal No. Name of Name of Author of | Date of
i assessee the order hearing
N
o.
1 °SMC’ ITA BMA Wealth Hon’ble Shri | 08.04.2025
Bench No0.2580/KOL/2024 Creators Duvvuru RL Reddy,
Academy Pvt. Vice-President (KZ)
Limited
2 “SMC’ ITA No.170/KOL/2025 Gajbadan Hon’ble Shri | 05.04.2025
Bench Commercial Duvvuru RL Reddy,
Pvt. Limited Vice-President (KZ)
3 “SMC’ ITA Pradip Jalan Hon’ble Shri | 05.05.2025
Bench No.2444 /KOL/2024 Duvvuru RL Reddy,
Vice-President (KZ)
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4 °SMC’ ITA DLF Home Hon’ble Shri | 30.04.2025
Bench No.2477 /KOL/2024 Developers Duvvuru RL Reddy,
Limited Vice-President (KZ)
D °SMC’ ITA No.92/KOL/2025 Shriram Hon’ble Shri | 29.04.2025
Bench Translogistics Duvvuru RL Reddy,
Pvt. Limited Vice-President (KZ)
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6 “SMC’ ITA Sanjay Hon’ble Shri | 09.04.2025
Bench No.2622/KOL/2024 Bagaria Duvvuru RL Reddy,
Vice-President (KZ)

26/05/2025

(SATYAJIT LAHA)
Senior P.S. ITAT, Kolkata




ORDERS READY FOR PRONOUNCEMENT ON 26.05.2025

Before Shri Sonjoy Sarma (Judicial Member) and
Shri Rakesh Mishra (Accountant Member)

SI No. Des:cgiii)jn __ o _l B Assesse’s Name Dt. of Hearing Bench Author
1 ITA No. 329 & ' Suvenijit Sen 26.05.2025 SMC M
330/Kol/2025 }

/P‘ v Alindra Kumar
Sr. Private Secretary




